FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)

Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF PML MERCANTILE LIMITED

1. Name of Corporate Person PML Mercantile Limited
2 Date of Incorporation of Corporate 28/09/2004
Person | :
3 Authority Under Which Corporate Registrar of Companies- Delhi
Person Is Incorporated
4, Corporate Identity Number of Corporate U51902DL.2004F1.C129494
Person _
5 Address of the Registered office of Mentok- _Rl‘ Kila Number-KH 29/1_3‘
Corporate Person JPF 95, Village Jonapur, New Delhi -
110047
6. Liquidation Commencement Date Of 18/11/2024
Corporate Person
% Name, Address, Email Address, Deepak Gupta
hone Numb d th i i
Eilril[;)e?"noef e i Registration | ¢fice address: Unit No. 212, Tower- C,
d Bhutani Cyber Park, Plot No. C-28-29,
Sector- 62, Noida- 201301
E-mail id: deepak@drassociates.org
Contact No.- 98114 23461
Registration number: IBBI/IPA-
001/1P-P02561,/2021-22 /13875
8. Last Date for Submission of Claims 17/12/2024

Notice is hereby given that the PML Mercantile Limited has commenced voluntary liquidation
on 18th November, 2024.

The stakeholders of PML Mercantile Limited are hereby called upon to submit a proof of their
claims on or before 17/12/2024 to the liquidator at the address mentioned against item 7.

All stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: November 19, 2024
Place: Noida

Deepak Gupta
Liquidator of PML Mercantile Limited

Regn. No.: IBBI/IPA-001/IP-P02561/2021-22 /13875
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Form No. INC-26

“FORNM NO. T.T'Rﬂ = i

Advertisement aboul registrafion [Pursuant to Ruba 30 of the Companies
mm:rmpnlr:jﬂ nfr%r%aftu uﬁ:r GH';“ Mm (incorporation) Rules, 2014]
[Plarsugn on {; } pa Advarisermant 1o be pubished n the nevepaper For
Act, 2013 and Rula-4 (1) of the Companies | lating of Registersd Dffice of the Company fom the
(Authorised to Register) Rides, 2014]. Nafional Captal Tamitoryof Delhito the siale ofHaryana

1. Motice is hareby given fhat in pursvance of
sub-geclion |2} of secton 366 of ik Campanies
Act, 2013, an applicatan is proposed io be
mada after fikaen days heraod bul beloss the
axpiry of thify days harelfafier b the Registra:
af Dethi thal TRANSLUMINA THERAPEUTICE
LLP, a Limiled Liability Parinership may be
registared under: Part | of Chapler XX of the
Comganies Act 2013 as & company Limded by

BEFORE THE CENTRAL GOVERNMENT
{REGIONAL DIRECTOR, NORTHERN REGION)
In the: matter aof Sub-seclion (4} of Secion 13 af the
Compamias o, 2013 and Ciausa (A) of Sub-nale (5 of

Ry A0 af the Companies [Incomaraton) Rules, 2014
AHD

In ihe matier of Mis Lambent Energy (Eight) Privale

Limibed (CIN: USSI0E0LZ024PTCAZ8406), Having

shares. iis Registared offica at D-2, Fesl Floor, Sowthemn
2. The principal objects of the Company are as| [Park Buiding, Saket. South Defi, New Delhi, India.
fodlows: ooy T

Molica is hereby givan fo the General Public that thel
Company propases io maka an appicefon fa the
Central Govamment, power celegaled o Regiona
Cirector, Rorhem Regian, uncer. Seclion 13 of e
Companias Act, 2015, seaking. confirmation af
alleretion af the Mamorandum of Association af the
Company in terms of tha Spacial Resoluton passad)
at the Extra Ondinary Ganeral Meeting of he
Compary hald an Dclaber 08,2024 [0 anable e
Company o changs s Registarad Offica fram the
‘STATE OF DELHI to the "STATE OF HARYANA'.
Al pierson whos inbinesd & likaly 1o bo aferied by th
propesed change of fhe Reagistarsd Ofice of the
Cioompany, may delivar, gither on fhe MCA-21 paral
[wrsmea. oo ind oy ng ireessor complaint fomm, on
chuse 1o be oeiversd, oF Send by re@slerad post
higfrar abjechons supporlsd by a0 allidast Sating this
nature of histher mbarast and grounds of oppesition. o
thiz Ragional Director, Mortheen Regian Diracianate, B-
2 Wing, dndd flanr, B, Deendayal Srtvadaya Bhawan
CGO Complex, New Dalnk 110003, within fourkeer
days ol the clabe of pu bliczriom of thes notice with & copy
of the applicant Company & ils Ragistarad Orifice, &Y

Ta undertake (ha Business of manulaciuring
ardior deabng in ransluminal devices medical
and seianlific davices and ather and other afied
pradict
3.4 cogal the drafl memerandum and articles af
association af the proposed company may be
nspechid al registared oflice al Geound Flo
Matro Tower LSC, Mor Land, Mew Rajindar
Nagas, Maw Dadhi-110083.
Milice 5 hessby given that any persan chjsctng
o this application may communicaie the
abgechian in wriling o he Regisirae al Conlral
regsiration Canfre (CRC), Indkan insttute of
Corparate fffais (ICA) Plol Mo, 6,78, Sectar
5 AT Manesar District G .Jr!,.an:-ana;"I.lam:l P
Code-122050, wihin Twenty One clear days
fram {ha date of pubdcation of 1his notice wih
a copy thare of 1o the company’s regisiered
affica siluatad &t Ground Floor. Metna Towar
LEC, Mor Lend, New Rapnder Mager, New
Dalhl-110060
Dated the ; 20h Day of Movembper 2034
For and on behalfl of
TRANSLUMINA THERAPEUTICS LLP

Farm Mo, INC-26
[Purguant te Rule 30 of the Comparnies
iIncarporation] Rules, 2014]
Acfvarfizament fo be pubdished in e newspaper h!]
aefting of Regibered Office of e Company from e
Hational Capelal Termiory of Delifo$he slale of Hanmrs
BEFORE THE CENTRAL GOVERNMENT
{REGIONAL DIRECTOR, NORTHERN REGION|
In thee meatter of Sub-section (4] of Section 13 of e
i ompanes &, 200 3 and Clauss (A) of Sub-nie (5}
Fuie 30 ofthie Companies {Incorporafion} Rulas, 2014
AL

In the mather of WIS Taishi Renewsble {Nine] Privata
Limiled (CIN: USS1060LB0MPTCA2E7TT). Hawng
b Regatered offics al 02, First Fiogr, Southem
Park Buslding, Sakel, Soulh Delbi Néw Dedh, India,
oo e Petitioner
Notics i hereby ghean b the Gersral Pubic that the
Company propases b make an applicalicn 19 the
iCenlral Gowamment, power defegatad to Ragicnal
Diractor, Morfiern Region, under Section 13 of the
ICompansas- Act, 2013, s=eking confirmabon o
Elllﬂ':ll]l_'ﬁ al fe Mamorsndum of Aesaciabion of e

Company in farms of the Spesal Resolulion passed
i the Extra Ordinary General Mesling of lha
Company hald on Cebaber 09, 2024 1o snatla the
Company b charge I Regataned Office fom the
STATE OF DELHI to tha "STATE OF HARYANA

Ay perann whosa interestis [Bedy o be affected by the
propesed change of e Regatered Office of e
Compary, ey dele, gifer on the MCAGT postal
{vravemca. gorin by fing inveslor complain form, o
cuse 1o be dedivered, or send by regisisned posl,
Misher cojecions supnoned by an affidavi shating g
nahae of Maher inerest avd grounds of cppeshion, ko
i Reqgional Direchor, Morthorn Region Dinschonle, B-
2 Wing, 2nd fioar, P Deandsyal Angyodaya Bhawan,
OG0 Comples, Mew Delhe-110003; within fourtean
s o thee dade of publication of this notice with & copy
ol e applicant Compary' al & Registernsd Office, al

Form Ne. INC-26
[Purssant to Rule 30 of the Companies
iIncorporation) Rules, 2014)
Adiertsemen o be publshed i the resspaper fon
shifing of Regskaned Offica of tha Company from $ha)
Mational Capital Temiany of Dathi fo the siete ol Haryana
BEFORE THE CENTRAL GOVERNMENT
(REGIOMAL DIRECTOR, NORTHERM REGEIN)
I the mater of Sub-secion (9) of Section 13 of thel
Companies Act, 2013 and Clause |4 of Sub-nile (5] of
Rule 20 of e Companies | Incorporalion) Bukes, 2014
AND
In tha matiar of Wis Ganeko Six Energy Private
L imited (CHN: U3G10GDL20ZFTCAZ5370], Having
It= Ragisiarad office &t D-2, First Floor, Southem Fark
BLilding. Sakat South Defhl, Mew Dede_india 110017
oo Pistitionen
Plodice 15 haraby v 10 Shie Ganital Pubic hal the
ILonTpany propesas 1o make an apobicaton o tha
{Caniral Gavernminl, powar delegaled to Ragional
(Direcior. Mortham Region, under Seclion 13 of the
Companies Acl, 2013, seeling confirmation of
sitaration of tha Memorendum of Assocation of the)
Compamy i s af the Special Resciutian passed
al ihe Extra Ordinary General Meeting of thel
Company hedd on Ocleber 09, 2024 o enablis e
Company 1o change s Registered Office from [he
'STATE OF DELHI to the 'STATE OF HARYANA',
Any penzon whose nteresd = likaly o be affeciad by
tha proposed chanpa of the Regisiered Office of tha
iCompany, may delver, efther an the MCA-I1 porial
awmecaqoy.ind by filng investor compian| form,
o cause to be dalvenad. or sand by registered post,
hagifier chiectians supparad by an affides siating
the nglure of hiafher inferest ard grounds of
oppoton, ko ihe Regional Diresior, Marihiem Region
Dineciorade, B-2 Wing, 2rd Toee, PL Duendayal
Anlyedaya Bhawsn, U500 Complax, Hew Dalki
110043, within lourbeen days of the dale -u?
prabiication of this nofica with a copy of the applican
Compeny at its Repistensd Office. &t the addrass

PUBLIC NOTICE

We Shawnotel India Pvt Ltd (252, New Mangla Puri,
New Delhi-110030) have sold our car Honda City 1.5
Petrol, Engine number L15A71201680, chassis
number MAKGM263BANT00650, color bold beige
to Mr. Kulwinder Singh (Aadhar Number 4712 2824
3854), 5/0 Ranjeet Singh, #194, ward-17, Malout,
Malout, Muktsar, Punjab 152107, We are no longer
responsible for any challan or accident or any court
case after date of selling 16th November 2024. We
have no objection, and the car may be transferred
in the name of the purchaser.

NOTICE
Eicher Motors Ltd
REGISTERED OFFICE : 3rd Floor, Select Citvwalk, A-3
District Centre, New Delhi, Delhi-110017, Ph, : 011-29563722

NOTICE is hereby given that the certiticates for the under mentioned secunties of
the company has'have been lost/mislaid and the holder of the said
securitics/applicant hasthave applied to the company to release the new
cerificate, the company has informed the holders Sappiicants that the said shares
have been transferred o IEPT as per IEPF rules.
Any person who has a clamm in respect of the said securities should lodge such
claim with the Company at its registered oflice within 15 days from this date: else
the company will proceed o release the new cenificate o the holder £ applicant
wilhoul further intimation.

SMEC SMFG INDIA CREDIT COMPANY LIMITED
|,,f|,.“r_ ,L,J,f (Formerly Fullerton India Credit Company Limited)

Frammnsireres Corporate Office; 10gh Floor, Offica No. 109,102 & 103, 2 Morth Avenug,
Maker Maxity, Bandra Kura Complex, Bandra (E), Mumbsai - 4000571,

DEMAND NOTICE

UNDER THE PROVISIONS OF THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL
ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (“the Act') AND THE
SECURITY INTEREST [ENFORCEMENT) RULES, 2002 ["the Rules"}

The undersigned heing the autharzed officer of SMFG INDLA CREDIT COMPANY LIMITED [farmesty
Fullerton India Credit Company Limiled) (SMFG India Credit] under the A and in eaerise o
powars conferrad under Seciion 13 (1] of the Act read with the Bule 2, issued Demand Kalicals| under
Zaction 1302] of the &ct, calling upon the followng berrowens) 1o repay the amount mertionad in tha
respective notioa(s) within & davs from the date of recelt of the sk notcs, The underssgned
reasanably befiewes that bormowans) =dana awoiding 1ba sarvisa of tha damand noliceds), themsdana tha
senvice of notice is baing afecied by effmation and publication as par Rules, The condents of demand
ngticeds) are exiracted barein balw:

Hama of the Borroweris) Demand Motice Date and Amount

13th November, 2024
Rs. 41,67 004.06)- (Rupess Forty-One Lakhs
Sinty-Seven Thousand Four and Faise Six Only)
&g on Bdth Movember, 2024

1. SHRI GARUN CONFECTIONARY.
2, PUSHPA DEVL

3, DEEPAK RATHORE,

4, MUKESH RATHOR.

Description of Immavable Property Morgaged

OWNER OF THE PROPERTY = SHRI MUKESH CHANDRA RATHORE 500 SHRI RAGHUVANSHI
LAL RATHORE

1}. PROPERTY DESCRIPTION - PLOT, MEASURING AREA 93.00 5Q. METERS, SITUATED AT
MAUHALLA KAILASH NAGAR, MAUZA MOHAMMADPUR GAJMALFUR, TEHSIL AND DISTT,
FIROZABAD,

BOUND AS: EAST, PLOT OF SHRI DINESH GUPTA., WEST. RASTA 12 FEET, NORTH:
REMAINING LAND OF SELLER, SOUTH: PLOT OF SHRI RAGHUVANSHI LAL., OWNER OF THE
PROPERTY — SHRIMUKESH CHANDRA RATHORE 50 SHRI RAGHUVANSHI LAL RATHORE

Z). FROPERTY DESCRIPTION - PLOT, MEASURING AREA 167.40 50. METERS, SIUATED AT
MAUHALLA HAILASH NAGAR, TEHSIL AND DISTT. FIRGZABAD., EOUND AS : EAST : RASTA,
WEST:RASTA, NORTH : HOUSE OF SHRIJAGDISH, SOUTH : HOUSE OF SHRI DINESH.

o B e L P B L B T T e o e e P T e e B LT L B L e

Thi barroaensh ane henehy advised b comply with (e demand noticels) ard o pay the demand
amaunt menfianed thersin and harainabove within 60 days fram the dale af this publicalion together
with applcahle interest sdditional interest, bounce charges, cost and expanses il the date of

reafization of payment. The borower)s) may node hal SMFG India Credil & 3 secuned creditar and the

wan [aclily availod by he Barrowens) |5 & setured debl agamst [ha immovable proparlyproperies

heing tha securad assets) mangaged by the borrawar(s).
In e avenl borower(s) ara faled to dischanga their EabilEes in Al within the slipuialed lime, SMFG

India Credit shall be entitled io exercise all the righés urder Saclion 13(4) of the Actia take possession of
ihe securesd assalis) incuding bl natlimited o beansfer e sama by way of sale or by inveking any oiher

ey avadadila undier the Act and the Rules theseundar and raalize paymand, SMFG India Cradil is
alsc empowaned 0 ATTACH ANDNOR SEAL the securad assatis) befons erforcing the night o =ak or
transfer, Subseguent o the Sale of the sepured assel(s), SMFG Indis Credil @50 has a right in inilizse
Saparald laghl procecdngs 10 recowr B BASENcE dus, 1N Clk e vl of [ morgacsd properies
& insuflicient fa cowes tha dugs pavable 1o e SMFG India Gradil This mmady s in additicn ard
ependent of gll the alharremedies available io SKFG Inda Creditundar any athar law
The attention of the bomower]s) is irvited fo Secion 13B) of the Acl, in respect of Sme aveilabia, o
redeam e secursd agsets and further 0 Section 13013} of the Aot whareby the bomrdwens) ana
nestraned'prohibited Tram disposrg of or deakng wilh (he secuned assells) o transfernng by way of
=k, Base or othansiss {other than in tha ardinary coursa ol business) amy of the securad asseifs),
withaut priar witten cansent of SMFG India Credil and non-camplance with tha abova is an offenca
aunshabie under Section 23 of the sald Act The copy of She demand nolice is awslable weh the
unchersgnesd and e boerowar]s) meay, I hay 56 Gasie, can codect the same tnam i undessigred on
any working day during rarmal affice hiours. g4 Authorised Officar

Place: Agra, Utar Pradesh SMFG INDIA CREDIT COMPANY LIMITED
Data: 20.11.2024 (formesly Fullerton india Credit Company Limited)

SUPREME HOUSING FINANCE LIMITED

POSSESSION NOTICE (Appendix IV) Rule 8(1)

Whereas the Authorized officer of M/s Supreme Housing Finance Ltd, a Housing Finance Bank Company
under the National Housing Bank Act. under the provision of the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 (54 Of 2002) (hereinafter referred to as
“SARFAESI Act, 2002") having its Registered Presently at 2nd Floor, 13/29, Block-E, Harsha Bhawan, Middle
Circle, Connaught Place, New Delhi-110001, (hereinafter referred to as “SHFL") and in exercise of the
powers conferred under Section 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rule, 2002

issued a Demand Notice to the following (Borrowers) & (Co-Borrowers) To repay the amount mentioned in
the notice within 60 days from the date of receipt of the said notice. The borrower/Guarantor having failed
to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned
has taken possession of the property described herein below in exercise of powers conferred on him under
sub-section (4) of Section 13 of Act read with Rule 8 of the Security Interest (Enforcement) Rules, 2002 on as
per under mentioned Date.

The borrower in particular and the public in general is hereby cautioned not to deal with the property and
any dealings with the property will be subject to the charge of “SHFL” and interest other charges thereon.
The attention of the Borrower is invited to provisions of sub-section (8) of section 13 of the Act, in respect of
iM¢é available, to redeem the secured asset.

Name & Address of Borrower/Co-Borrower : 1. REKHA BAIRWA W/0 JAGDISH BAIRWA, 2.

AGDISH BAIRWA S/0 GOYAL LAL BAIRWA. Both At - PANOTIYA KA KHEDA, NATHRIYAS, BHIWARA,
RAJASTHAN-311803. Also at - HOUSE, PATTA NO. 20, VILLAGE PANOTIYA, GRAM PANCHAYAT-NATHDIYAS,
PANCHAYAT SAMITI- RAIPUR, DISTRICT BHILWARA (RAJ.)
Demand Notice Dated : 22-MAY-2024, Date of Possession : 13-Nov-24

mount of Demand Notice : Rs. 1,36,925/-as on 07-05-2024

Bl 5di-| [headoress manbaned beiow thir address menlioned below saned balg , — — . : ™ ;
Punita Sharma  Indrani Mukbarjes | |Regd, Office: D-2, First Floor, Southern Park Bulting| [Regd. Office: D-2, Rt Foor Southem Park Building ;Efaﬂlm'ﬂz First Floor, Southern Park Buliding c“?."' P'JL,.'“ sl i) .[ i l:c.r"“mtt mﬂi.“"“ .‘"m‘ulhr:r o
Designated Partner Desinated Parines| |gapat SouthDeli NawDelhi inde, 140017 Sakel, South Defi, New Delhi, India, 110017 ket Seutn Delnl New el India. 410017 NAME NAME | Number | Number Nos, Sharcs
DN - 00821812 DIN : 08802858 For and on behatl of Foir ariet oe bkl 51 E i bld T il on beball o4 Eicher SUNIL |004%490| 34985 | 3496601-3496700 100
SR —— WS Lambent Energy (Eight) Private Limited ﬁ MiS Twishi Renawablo (Nina) Private Limm WS GANEKD SO ENERGY PRIVATE LMITED| ( MotorsLtd | KUMAR 83246 | 18239608-18239707| 100
ungsien omatnon Fr m Duaber ; 150112024 . Date : 19112024 Sl RAJGARHIA
Reqistarad Office: Linit Mo, 216, Place ; New Dby Name: Sayan Chakraborty| | Date: 15.11.2024  Mame: Sayan Chakrabarty| |place - New Delnl  Name: Jayakrishnan Chonat e e it s
2rid Floor: Sg. One, C-2 Dist O Saket. Scudh Delhi Designation; Director (DIN: 102370781 | Place ; Mew Delh Director {DIN: 1023707 Designation: Directar (DIN: 089251951) B3248 | 1823973B-18239742 5
Ner Datl, India, 110017, Tet 040 459535439 DELHI {DATE 05/1172024} SUMIL KUMAR RAJGARHIA
Erai. sirves ity Bngsisavtanalon con | | in dia Gholter INDIA SHELTER FINANCE CORPORATION LTD. - AN
FORM NO. INC-26 REGD: OFFICE:- Plot-15,6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002 I FORM A
8 — Home Loans  pgranch Office : 1ST FLOOR, SCF 12 MAIN MARKET, SECTOR 14, SONIPAT - 131001 FUBLIC ANNOUNCEMENT \
[Pursuant ta rule 30 the Companies WZ-112, SECOND FLOOR, MEENAKSHI GARDEN, TILAK MAGAR, NEAR SUBHASH NAGAR METROSTATION, NEW DELHI-110018
{Incorporation) Rules, 2014) (Regulation 14 of the Insclvency and Bankruptcy Board of India
Advertisemantto b publishe n the 5 (Voluntary Liquidation Process) Regulations, 2017)
newspaper for change of registered office | |Whereas. The Undersigned Besng The Authorsed Oficer Of The India Shefler Firance And Comporation Lid, Under The Secuntisation And Reconsiruction Of |FOR THE ATTENTION OF THE STAKEHOLDERS OF PML MERCANTILE LIMITED
of the company from one state to another | | Fnancal Assests And Enforcement [secunty) Interest Act 2002 Ard In Exercise Of Powar Confermed Uncer Saction 13(12) Read With Rule 3 Of The Sacurity | 1. | Name of Carparate Person PML MERCANTILE LIMITED
BEFORE THE CENTRAL GOVERNMENT Indarast (anforcamant] Rules, 2002 issued & Demand Maotica On The Date Moted Apainst The Accound Az Mentianed Hareinafier; Caling Upgn Tha Bomowar E — . 7 o
OFFICE OF REGIONAL DIRECTOR Aned Also The Orwner Of Th Property/surety To Repay The Amount Within 60 Days From The Dt Of The Said Notice. Whereas The Owner Of The Property | |2 | Date of Incorpocation o ot
NORTHERN REGION 4 Ardd Thea Other Having Failed To Repay The Amaunt, Motics & Hereby Glven To The Uinder Noted Bormowears And The Public in Genera That The Undersgned Corporata Persen
Wi i of o (41 of ian 13 Has Taken PhyslcaliSymboalic Possession Of The Properyies Describad Herein Below In Exercisa OF The Powars Conferred On Himdner Unciar Section {3, | Autharity Under Which Coeporate Registrar of Campanies-Dalhi
“ malim. sub-section (4} of Section 13{4} Od The 3aid Act Read With Rules & & 5 Of The Said Rues On The Dales Mentionad Against Each Account. Mow, The Borrowear In Parficular nd Tha | | Person is Incorporated | Hﬂglhh:f"ﬁﬁ'
of Companies Act, 2013 and clause {a) of | | puaie in GaneralIs Herety Caisioned Wet Ta Dl With The Pragertylias And Any Dealing With The Propeetyiies Will Be Subyect To The Charge Ofinia Shater | (7T Samarate identiy Number of | U5 130800 2004FLE 129494
sub-rule {3) of rule 30 of the Companies | | Frnance Cerporation Lid Far An Amounl Mentianed As Below And Interest Thereon, Costs, Ele U Foae pocate Person
Incorporation) Rules, 2014
- A =L el e I e T
. - Corperata P Jonapur, Mew Dethi—190047
In the matter of Tungsten Automation Private | | (GWNER OF THE PROPERTY) THE PART & PARCEL OF THE | DATE OF DEMAND NOTICE Lo _TEEE TR
Limited having its Registered officeat | | & LOAN ACCOUNT NUMBER PROPERTY CONSISTING OF) (& L:qE-dm'lt;nI;ﬂrrentﬂment Date | 18.11 2024
Flooe ; | | of Comorata Person
;T:iusiﬁhhd y quﬂﬂinﬂglﬂ;:;ﬂ?‘g MR MRS SANDHYA, MBR.J MRS, KISHN [ All Plege fad Parss! OF Arga Maasunng 100 Demand Notice Dated 08-8usg-2024 [ 15-NOW-2024 .'.I, Name. Add Emal Add Deanak Guota
Sy, EHE_"‘ a, | |Both At H ho B-1903 Viclrd 1 Cerdral Scciety| 5 s Khasra No-307  Vilage Jalpura|Rs. 7939280 (Rupeas Seven Lakh | (Symboelic | T o h : rr-tml:ln nfd T A D:i__pa 1d:usl - Unit No. 242 T ¢ Bhitani
Applicant Company | | oo hoics Wast Dist Gaitam Budha | Prpana Ten Dadri District Geutambuch | Minty Theee Thousand Nine Hundred | Possession) L e R L s e T Bioaia e
Motice i hereby given 1o tha General Public Magar Lip-203207 203207 Deshi Magar Moida Up-201306 Boundary- East: h':'[h"ll‘_,' EAQH ':"“!n'.l Due A= O (s f:eglil-jr?l..ﬂ sMumiber of the Eg,bﬂﬁ':rkflnl hka. C-EE—EE:%EE‘TFEE. Hode— 201301
that the Company proposes to make | |ason, Knasra No-307 Vilage Jaipura Oltserr Pl Wiest: Other Plal North: Road 12 FI| Aug 2024 Togethier With Inserest From o i '”:'L't'_u '?*gﬂ%‘?ff':‘":'i'“ arg
application to the Central Govemment under | |Pargana Teh Daidd Disticl Gautam Bugh Wide South: Other Pict 0GihAug 2024 And Osher Charges And T 'hl . : ; b:r'IBELrPE{FII1'IP POIRE1 At 3T
Section 13 of the Companies Act. 2013 | |Nagar Naida Up-201306 201308 Uttar Pradesh Cast Tl The Diate Of The Payment Ragesieetion aum e
sa&ting Enﬂﬁrmat'mn u_f ﬂlt.Em‘iil:I" .:.f 1hE LOaN ACCOUNT RO, HL 11 CHLON 50000050450 000 AP-1 0107952 EE |--35| Ciata for Submission of Clams | 1712202
Memorandum of Azscciaiion t’.lf_1h|:| Company | [yl Mre. PINKIWO PAWAN, Al Pieca And Parcel of Proparty Knewa! Ne- | Demant Nalice Dated 13,02 2023 Rs | 14-NOV-2024 | Matica is heraby gvan that tha PML Mercantile Limited has commenced voluntary liqudalion on
in terms of the special resolution passed 31| | Mr/ Mrs. PAWAN S0 SARAYANARAYAN | 1018.hata Mo 1570 Kh Na 1741/2=1-0, Weka | 1006285.19- (Rupees Ten Lacs Six| (Physical (18.11.2024.
the Annual General Mesting held on 30th | |Bath AL: VPO Bhalgaon Dugran Dt Soripal | Rakba Moua Palli Jalan, Rishi Calony, | Thousand Two Hundred Eighty Five | Possession) | The stakeholders of PML Mercantile Limited are heseby called upan to submil a proal of their
September, 2024 {0 enable the Company to| | Haryana 131001 Sonipal, Haryana 139007 Boundary Exst-Fiol| and Ninsteen Paise Only)  DueAs On Er.l-aims o or balore 17125024 1o thie lgudalor & i addrass mentionsd againgd am 7,
change its Reqistered Offics from “Siate of | |ALSOAT Kata ng 1019 Waka Rakba Mauja EE?&:H-SSH;EIJ'IE z;!ii;ﬂﬁh G’tﬁﬂlg 10-Fab-2023  Together With Intenest | All stakehclders may submit tha proaf of claims in persan, by post or by alectrania means.
Dalki® 4o “State of Talangana.” Falfi Jatten Rizhi Colany Soripal il Srerugl A nika \Uptd, | From 13-Fab-232 3 And Othar Chargas | Submission of fal Il ofs of claim shall aftract penatile
.ﬁ.;}' IpE:rSDn “hus‘: In?ﬂ:ast e Bl o b Haryana- 131001 East Ta Wasl- 2851 Marh To Seulh-15F1, Finch &nd Gost Till The Date Of The Paymeant, 3 voRiantam 3 faige. o misieing pyocks, 2 vt ahall st peniabiey Zlis
affected by the proposad 'EhElI:I e?of thig | [PAMACCUUNT MG, |Date | November 19, 2024 Despak Gupta
g d -;Iﬁl:!& o the Camgany I'I'Iga:ll' deliver HL{LILOMNS 000305005635, LA CLLONSMO0005012T0E wﬂ . Moida Liquidator of PML Marcantile Limited
gither on iz MCA-21 portal (www.meca.gowin) | | M MRS, VANDANA, All Fieca And Parcal Of All That Fiece And| Demand Nalice Dated 14,10.2023 Rs, | 18-NOV-2024 PR e A L
by filing Investar complaint form or cause lo | | MR/ MRS. Jagmender Singh Parcel Of Progerty Bearing Plot 100 5q Ye L £ 8,34,1675 (Eight Lakh Thity Four| (Symbolic N
P - Both At: 4l - Gohana Sonipat Harvana 35 Marla BainglK-0.5 Mara Baing 1655) Thousand One Hundrad Sixty Saven) | Possession)
':?FB“EI;.E'E;" send h!'rnm';g'?emd ;E;‘ {': Haryana 131304 Haryana Shara Of ind 3 Maria Baing 3832 Share Of| Due As On 12-0c4-2023 Togalher With e ed HDB FINANCIAL SERVICES LIMITED POSSESSION
\SITBF DUIECHoNS SUppared Ty an sTOENTE | 4y a0 AT, Plot 100 Mada Being 11656 Mada | 31K-12Minewat Mo. 3753, Khala No4152| interest From 13-0ct-2003 And Cther nagmgmﬁaﬂ'm Radhika,2nd Floar, Law Garden Road, Navrangpura,
stating the natuwre of hisher interest and | |gaing 4532 J9K-2MKkhewst No. 3753, And Khewst Mo 3867, Khata Na. 4274 outside | Charges And Cost Till The Date Of The Ahemdabad, Gujrat, Pin Code: 180009 Branch Office: HDB Financial Services
grounds of opposition to tha Ragional Director | | whata Mo, 4152 A Khewat Mo, 3867 Khata | Mo Meja  Gohana Gohana Distl. - Sanipat | Paymeant, Limited, Khagra Mo 47, Behind Ox Ford Schoal, Vikaspuri Dethi 110018
al the addrass “B-2 Wing, 2nd Floor, PT.| |Me 4274 Ouiside Me Mesa Gobana Gehana | 131301 BOUNDARY.- East — Plot of Other, Wharaas, Tha Authormed Officer OF Hob Finansial Servicas Limited Under The Securilization And
Decndayal Antyodaya Bhawan, 2nd Floar CGO | Distt Soipal- 191307 Haryars e - Pt of O, Norh - Plt o Gt Reoorsinclon O il ssesis o Enfrostent O Sacut st Ack 20126401 2002
i " itk THO, O —>ifes RTGER wers Gorlerid Linger Sachos 13112 Re Lih RINGY nler
CDH?FG!'E;. I'-I.:Ilew Dﬂ?mlhﬁmiﬂmm fullrtﬂﬂn; ;ﬂigﬁfgﬁgﬂl;ﬂgﬂﬂﬂﬁﬁ (enforcement) Ruses, 2002 Isswed Demand Netes To The Barower's As Detalled Hereunoar, Caling
days & dale A pUBRCaLCn ! _‘3”':'"'3'3""" Upon The Bormower To Repay The Amount Mentioned In The Said Notice With Al Costs, Charges And
a copy b ihe appliicant company atits registenad MR.J MRS. All Lagal Hiras of MUNNI DEVI |All Fiece And Parcal Of house whose,|Demand Notice Dated 22-Aug-2024 | 18-NOV-2024 E:peﬂs-EETll.ﬁJ:JJJaIDateCJE_Fa;.mern'.l'_:‘.mnEﬂﬂs.ﬁ Fr:rnTheDa_leDfHe-:aalulﬂrr_TheEame The Seid
olfica ol fhe address menbionad bedow: MR MRS, All Leal Hires of RAM NIWAS | admeas; 3445 = I e g Bormawartco-barmwers Having Faled To Repay The Smount. Kotica |s Hersby Givan To Bomaweanico-
d ; egad Hires Suring  &reR 9 0 8g. meders, | Rs. 90745%- (Rupees Nine Lakh Two [ [Symbalic b a el . b ;
il ; : it 2 ; k cerawars And The Public B Ganerad That The Undarsignad In Examise OF Powers Conferrad On It
Unit No. 2186, 2nd Flcor. Sq. One, C-2, Dist. Ctr. | (Both At Koriyan Kalra Mianpur Katra | susted at Mauja | Gram- Koeiyan Mirargur | Thousand Twa Hundred Twenty Saven | Possession) Uridie Section 13(4) 01 The Said Act Riw Rule B Of The Said Rules Has Takan Symbellc Possession OF
St SouthDein, NewDefl indis, 110017." | Shatiehenpur Nedr Stév Mandir 242301 - ol Tehsi Tahar, [t “Safghanpor. 1P| Only). Dl As On 20 fug. 2024 Thie Praperty Descrbed Hereunder On The Dite Menlioned Alongwiih, The: Beerawers In Parcua And
Eor and on behatf of | [Uttar Pradesh BOUNDARY:- East: House of Mangli, West: | Togemer With Intesest From 21- Aug Pubiic In Genaral Are Hesey Cautianed Mot To Deal With The Propany And Any Daalings Witk The
Tungsten Automation Private Limitad | [450M, Mohaka-konyen kasha-mirangur House of Repencra and afer that read, Noeth: | 2024 And Other Chargas And Cast TH Propesty Wil Be Subject To The Charge OF Hdb Financtal Services Limiled Far The Amount Specifiad
Sig. | |¥atra, Tehsil-Uihar dstrict-shabjhanpur Gireet, South: House The Date Cf The Payman, Harain With Futuee Interess, Costs And Charges From The Respacliva Date.
Srinlvas Reddy Maltaredd | |uar Pradesn 245511 Utar Pragesh Dealails Of Borrowa ! Co-borrawarsiguaranions, Loan Accoun] Mumbes, Loan Amourd defails OF Securily,
¥ mmﬁ"gtﬂl':r LOAN ACCOUNT NO. LA TIVLLONS 000005062353 AR- 10148002 Date Of Derand Notics, Claimed Amount; Date Of Possession Ane Gwan Hersin Below
Date: 19th November, 2024 DIN: 01803042 Place: DELHIINCR, Date: 20.11.2024 For Indla Shelter Finance Corporation LTD (Authorized Officer) |5.ND. 1] Name And Address Of The Borrowerico-borroweriguarantor; 2) Loan Account Number; 3)

Placa: Dalhi

FOR ANY QUERY PLEASE CONTACT MR. DHEERAJ TOMAR (+91 8178361185)

Loan Amount; 4) Date OFf Demand Motice; §) Claimed Amount In Inr; £} Details OF Securities; T)
Orxte Of Pozsesaion

ADITYA BIRLA
CAPITAL

w
'

ADITYA BIRLA HOUSING FINANCE LIMITED

Registered Office- Indian Rayon Compound, Veraval, Gujarat — 362266
Branch Office- G-Corp Tech Park, 8th floor, Kasar Wadavali, Ghodbunder Road, Thane, MH-400601

DEMAND NOTICE (under Rule 3 (1) of Security Interest (Enforcement) Rules, 2002)
SUBSTITUTED SERVICE OF NOTICE U/s.13 (2) of SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002.

Notice is hereby given to the borrowers as mentioned below that since they have defaulted in repayment of the Credit facility availed by them from Aditya Birla Housing Finance Limited (ABHFL),
their loan accounts have been classified as Non-Performing Assets in the books of the Company as per RBI guidelines thereto. Thereafter, ABHFL has issued demand notices under section 13(2)
of the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (SARFAESI Act) on the last known addresses of the said borrowers thereby calling upon
and demanding from them to repay the entire outstanding amount together with further interest at thecontractual rate on the aforesaid amount and incidental expenses, cost, charges etc. as stat-
ed in the said demand notices. However, the demand notice is also being served by way of publication, as per Rule 3 of the Security Interest (Enforcement) Rules, 2002 (SARFAESI Rules):

Sl. Name and Address Borrower/ Co-Borrower and Guarantor / NPA Date | Date of Demand DAmougtNdu_e 37 per
No Co-Guarantor & Loan A/C No. Notice eman D:ttéce as on
1 1. ALI MUKADAR H. No. 138, N Block, Sunder Nagri, Nand Nagri, North East Delhi, Delhi-110093 2. SAKINA BEGAM H. No.| 08.11.2024 13.11.2024 Rs. 13,28,112/-
138, N Block, Sunder Nagri, Nand Nagri, North East Delhi, Delhi-110093 3. ALI MUKADAR Flat No. Ug-3, Upper Ground Old notice dated _S_Rup(taelsETr;]itn1oﬁn Lakrgj
Floor, Plot No. B-1/147, Block B-1, Village Brahampur (Bhopura), Pargana Loni, DIf Dilshad Extension-2, Ghaziabad, Uttar] :Tt::::f: gﬁg |y-|url% by T?’;Jeslig

Pradesh-201001 4. SAKINA BEGAM Flat No. Ug-3, Upper Ground Floor, Plot No. B-1/147, Block B-1, Village Brahampur
(Bhopura), Pargana Loni, DIf Dilshad Extension-2, Ghaziabad, Uttar Pradesh-201001 5. ALI MUKADAR C/O Embassy Of The
Uae, Delhi Ep-12, Chandragupta Marg, Chanakya Puri, Embassy Of Uae, New Delhi, 110021 charges) and interest til
Loan Account No. LNDELOHL-08180010644 12.11.2024

DESCRIPTION OF IMMOVABLE PROPERTY)PROPERTIES MORTGAGED: All That Piece And Parcelofflat Bearing No. Ug-3 On Upper Ground Floor (Back Side), Lig Without Roof Rights, Super
Covered Area Measuring 400 Sq. Ft. I.E. 37.16 Sq. Mtrs., In Property Bearing No. B-1/147, In Block B-1, Situated In The Residential Colony Known As DIf Dilshad Extn.-2, In The Area Of Vllage
Brahampur Alias Bhopura, Pargana Loni, Tehsil & Distt. Ghaziabad, Uttar Pradesh-201001, And Bounded As: East: Plot No. B-1/146, West: Plot No. B-1/148, North: Road, South: Other Property.

o |1- SAROJ Flat No. 220, Ground Floor, Pocket 9,Category D, Dda Nasirpur Residential Scheme,D, New Dwarka,Nasirpurb.O,South West 01.11.2024 | 13.11.2024 Rs. 31,88,446/-
Delhi, Delhi-110045 2. RAMEHAR Flat No. 220, Ground Floor, Pocket 9, Category D, Dda, Nasirpur Residential Scheme, D, New (Rupees Thirty One Lakh
Dwarka, Nasirpur B.O, South West Delhi, Delhi-110045 3. SAROJ 111/5,Gali No-5,Saraswati VinarNear Minu Departmental FEC')%TIY'UEA?,EJ Egtﬁt?agg(
Store,Sonipat Mandi S.0, Sonipat,Haryana-131001 4. RAMEHAR 111/5, Gali No-5, Saraswati Vihar, Near Minu Departmental Store, Only) by way of outstand-
Sonipat Mandi S.0, Sonipat, Haryana-131001 5. SAROJ C/O M.P.H.W(F),Government Of Haryana Health Department, Rhc, Kakroi ing principal, arrears
Road,Sonipat,Near GovtMadan School,Delhi-131001 6. RAMEHAR Village Hamayunpur,Rohtak, Haryana-124001 (including accrued late
Loan Account No. LNDELOHL-08220140526 & LNDELOHL-08220140527

charges) and interest till

06.11.2024
DESCRIPTION OF IMMOVABLE PROPERTY)PROPERTIES MORTGAGED: All That Piece And Parcel Of Dda Built-Up Flat No.220, Admeasuring Total Covered Area 22 Sq Mirs., On Ground
Floor, Pocket 9,Category D, Nasirpur Residential Scheme,Category-D,New Dwarka, Nasirpur B.O,South West Delhi, New Delhi-110045,And Bounded As: East: Flat No.217 And Road-25, West:
Flat No.219, North: Other Flat, South: Road 8 Ft.

Only) by way of outstand-
ing principal, arrears
(including accrued late

This publication to
be treated as
Effective notice.

3 1. ANUP ALAGH Property Bearing No. 89, Mcd No.C-826, Entire First Floor Without Roof Rights, Khasra No. 120, Arjun Nagar,| 08.11.2024 13.11.2024 Rs.35,89,943.32/-
Kotla Mubarak Pur, South Delhi, Delhi-110003 2. MEENU ALAGH Property Bearing No. 89, Mcd No.C-826, Entire First Floor Without Old notice dated ('E?pﬁfs,}h'”g ve "a(';h
Roof Rights, Khasra No. 120, Arjun Nagar, Kotla Mubarak Pur, South Delhi, Delhi-110003 3. SHAH JI TRADERS Property Bearing 280220228 | SV O Fo?tlﬁﬂree
No. 89, Mcd No.C-826, Entire First Floor Without Roof Rights, Khasra No. 120, Arjun Nagar, Kotla Mubarak Pur, South Delhi, Delhi- 1?'01'2024 and Thirty Two Paise

withdrawn. | Only) by way of outstand-

110003 4. ANUP ALAGH C/O Shah Ji Traders Ground Floor, C 826, Arjun Nagar, Kotla Mubarak Pur, South Delhi, Delhi-110003
Loan Account No. LNDELPNO-07200069083, LNDELPNO-07200069084,

h d interest ill
LNDELPNO-07200069085 charges) and Inerest 1

DESCRIPTION OF IMMOVABLE PROPERTY)PROPERTIES MORTGAGED: All That Piece And Parcel Ofresidential Built-Up Property Bearing Entire First Floor Without Terrace/ Roof Rights Of
Property Bearing Plot No. 89, Mcd No. C-826, Area Measuring 100 Sq Yards (I.E. Plot Area Measuring 83.61 Sq. Mtrs., I.E. 900 Sq. Ft., Covered/Plinth Area 350 Sq. Mtrs., Covered/Plinth Area Of
Floor Transferred 70 Sq. Mtrs.), Falling In Khasra No. 120, Situated At Arjun Nagar, Kotla Mubarak Pur, New Delhi- 110003, And, Bounded By: East: Street, West: Narrow Lane, North: Plot No.
90, South: Part Of Plot.

This publication
to be treated as
Effective notice.

ing principal, arrears
(including accrued late

4 1. KUMAR SANJAY Apartment No. 103 Ff, Tower-D5, Tulip Petals, Sector-89, Gurgaon, Haryana-122505 2. USHA KIRAN KUMARI| 08.11.2024 13.11.2024 Rs. 52,4_9,343.28/-
Apartment No. 103 Ff, Tower-D5, Tulip Petals, Sector-89, Gurgaon, Haryana-122505 3. M/S STELLA CUTTING TOOLS Apartment Old notice dated (Féiﬂ?eﬁmm’séﬁgh
No. 103 Ff, Tower-D5, Tulip Petals, Sector-89, Gurgaon, Haryana-122505 4. KUMAR SANJAY C/O Stella Cutting Tools 1/5th 2812.2022& | 1po0 Hundred Forty
Milestone, Opp. Sector 10a, Khandsa Road, Gurgaon, Haryana- 122001 5. M/S STELLA CUTTING TOOLS 1/5th Khandsh Road, \:’1"'11333: P;:;rs%ﬁlnyd) R’/vi\g{/ Efigohl}t-

Opp. Sector 10a, Gurgaon, Haryana-122001
Loan Account No. LNDELHL _-03170035125 & LNDELHL_-03170034626

standing principal, arrears
(including accrued late
charges) and interest till
12.11.2024.
DESCRIPTION OF IMMOVABLE PROPERTY)PROPERTIES MORTGAGED: All That Piece And Parcel Of Flat No. 103, On First Floor, “Tower D5”, Admeasuring 1550 Sq. Ft., In The Building
Known As “Tulip Petals” Situated At In The Revenue Estate Of Village Hayatpur, Sector-89, Tehsil & District: Gurgaon, Haryana-122505, And Bounded As: North: Entry, South: Other, East: Open,

This publication
to be treated as
Effective notice.

West: OpeniLift Open.

5 |1- MANISH KUMAR Plot No. 6, 6a, 6b, Flat No. C-2, Second Floor Front Side Left Side, Out Of Khasra No. 84/2min, Situated In The | 08.11.2024 | 13.11.2024 Rs. 27,15,685/-
Abadi Of Lal Dora, In The Village Chandan Hula, South West Delhi, Delhi 110074 2. JUHI MANISH KUMAR Plot No. 6, 6a, 6b, Flat No. 0ld notice (Rupees Twenty
C-2, Second Floor Front Side Left Side, Out Of Khasra No. 84/2min, Situated In The Abadi Of Lal Dora, In The Village Chandan Hula, dated Seven Lakh Fifteen
South West Delhi, Delhi 110074 3. MK STATIONERY & BOOK DEPOT Plot No. 6, 6a, 6b, Flat No. C-2, Second Floor Front Side Left 29.12.2022 & Thousand Six
Side, Out Of Khasra No. 84/2min, Situated In The Abadi Of Lal Dora, In The Village Chandan Hula, South West Delhi, Delhi 110074 18.12.2023 | Hundred Eighty Five
4. MANISH KUMAR House No-A155, Asola, Fatehpur Beri, South Delhi, Delhi 110074 5. JUHI MANISH KUMAR House No-A155, Asola, o
Fatehpur Beri, South Delhi, Delhi 110074 6. MK STATIONERY & BOOK DEPOT G/F Sh. Suraj Mal, Asola, Fateh Pur Beri,South Delhi, W,'thd"a"Y“' Only) l,)y way of out-
Delhi 110074 7. MANISH KUMAR C/O Mk Stationery & Book Depot G/F Sh. Suraj Mal, Asola, Fatehpur Beri, South Delhi, Delhi 110074 This publica- | standing principal,
8. JUHI MANISH KUMAR C/O Indian Spinal Injuries Centre Vasant Kunj Sec-C, New Delhi, Delhi 110070 9. MK STATIONERY & BOOK tion to be arrears (including
DEPOT G/F Sh. Suraj Mal, Asola, Fatehpur Beri, South Delhi, Dlehi 110074 10. MK STATIONERY & BOOK DEPOT House No-A155, treated as  |accrued late charges)
Asola, Fatehpur Beri, South Delhi, Delhi 110074 Effective and interest ill
Loan Account No. LNDELOHL-07200069131 & LNDELOHL-07200069130 notice. 12.11.2024

DESCRIPTION OF IMMOVABLE PROPERTY)PROPERTIES MORTGAGED: All That Piece And Parcel Of Flat No. C-2, On Second Floor, (Front Side Left Side), Of Area Measuring 70 Sq. Yds.,

Approx., L.E., 630 Sq. Feet., In Property No. 6, 6a, 6b, Total Plot Area Measuring 400 Sq. Yards, Approx., Out Of Khasra No. 84/2min Situated In The Extended Abadi Of Lal Dora Village

Chandandulla, Tehsil Mehrauli, South West Delhi, New Delhi-110074, And Bounded As: North: Other’s Property, South: Other’s Property, East: 22’ Feet Road, West: Other’s Property.

We hereby call upon the borrower stated herein to pay us within 60 days from the date of this notice, the outstanding amount (s)together with further interest thereon plus cost, charges, expenses,
etc. thereto failing which we shall be at liberty to enforce the security interest including but not limited to taking possession of and selling the secured asset entirely at your risk as to the cost and
consequences.

Please note that as per section 13(13) of the SARFAESI Act, all of you are prohibited from transferring by way of sale, lease orotherwise, the aforesaid secured assets without prior written consent
of the Company. Any contravention of the said section by you shall invoke the penal provisions as laid down under section 29 of the SARFAESI Act and / or any other legal provision in this regard.
Please note that as per sub-section (8) of section 13 of the Act, if the dues of ABHFL together with all costs, charges and expenses incurred by ABHFL are tendered to ABHFL at any time before
the date fixed for sale or transfer, the secured asset shall not be sold or transferred by ABHFL, and no further step shall be taken by ABHFL or transfer or sale of that secured asset.

Date: 20.11.2024 Sd/- Authorised Officer
Place: DELHI (Aditya Birla Housing Finance Limited)

fnancia
o® @

exp.epaprin

L] Nami Of Tha Barrower & Co-Borrowars: Slendra 30 Chandrapal Brabepus) Dadi Dagr- 203207
Lgtar Pradesh And Ao Khasrs Mo, 655 Stuated Al Maohalls Brshmpan, kasha Dadn, Pargena & Tehsd
Cadri Cestl Gailam Budh Nagar Dadr-Z03207 Arta 30 Rajpal Brahampur Dadn Ddd-200001 Uik
Pradesh LOAN ACCOUNT NO. 268437097, LOAN AMOUNT: Rs. 4000000 [Rupees Forty Lekhs Only|
DEMAND NOTICE DWTE: 15.08.3024 aMOLINT CLAIMED | R 4020459/ (Rupeis Forly Lakhs Taenly
Thousand Four Hundred and Sisty One-Paise Fory One Only) as of 09008 2024 and future contraciusl
mileresl Wl #tual reshzalion ogelter with ncdlerdal eapanses, cosl sl charges elg. DETARLS OF
SECURITY: &l the Pieca-and Pereal af the Prapery Khasra ng. 55, Mahalle Brehampuri, Kasha Dadr,
Pragana & Tefsd Dadn. Destnget Gaalarn Budh Magas Ular Pracash-203207 Propenty Bounded a5: Nodly
Othar Proparty, Scuth-Others Propany, West-Road 18 Fest Wide, Easl-Piot Sunl Rawal Deta OF
Pogsession, 19712024

[ 2.] Name Of The Borrower B Co-bormowers: Jagir Singh Vil Aghapur G B Nagar Noida-201301 Uitar
Pradish Ard Aiso Plal Mo, 24 i Block AG Seclor-144 Siuabed al Moida Noida-201507 Bavita Singh Vil
Aghapir G B Nagar Moida-201301 Utlar Pradesh LOAN ACCOUNT NO. 34788854, LOBN AMOUNT,
Re. 30000000 (Rupess Thiry Lakhs Oaiy] DEMAND NOTICE DATE: 16,05 2024, AMOUNT CLAIMED !
Rs. 28953501 (Rupeeas Twanty Kina Lakhs Minety Fve Thousana Thres Huendrad and Sikty Ming Only) as
af 09,08 2024 and fidura contrachual intarast til aclusd realization tagefher wilh incidental axpensas, cas|
and chiarges etc. DETAILS OF SECURITY: All the pesca and parcel of Plel Na. 24, measuring 124,17 59
Mirs in Biogk Al Sector. 142 Siluabed af Nakda Digincl Gaolam Budh Nagar

The Borrowar's: 15 Inviled 1o Provisions OF Sulb-secton (8 O Saclion 13 OF The Acl, In Respact Of Tima
Avaliahle To Redeam Tha Secursd Asset
Farfny Cueny Faase ConfactMr Arun vaday Phone: 9350538386 | Mr. Vs Anand | 87 11 0102384)

Place: Delh 50i= FOR HDB FINANCIAL SERVICES LIMITED
DATE: 20.11.2024 AUTHORISED OFFICER

Details of Property : ALL THAT PIECE AND PARCEL HOUSE, PATTA NO. 20, VILLAGE PANOTIYA, GRAM
PANCHAYAT-NATHDIYAS, PANCHAYAT SAMITI- RAIPUR, DISTRICT BHILWARA (RAJ.) ADMEASURING 798 SQ.
FT. BOUNDARY - EAST: SHARVAN LAL/GOPI LAL BAIRWA, WEST: PUBLIC WAY, NORTH: BADRI / NAGJI RAM
BAIRW, SOUTH: CHAMPA LAL / GOPI LAL BAIRWA.

Name & Address of Borrower/Co-Borrower : 1. KOYALI W/0 MUMTA]J, 2. MUMTAJ S/0 JIWAN
KHAN, 3. MANOJ KHAN S/0 MUMTA), 4. MUKESIH S/0 MUMTA]., 5. ASHA W/0 MUKESH KHAN, 6.
FIROJ KHAN S/0 MUMTAJ KHAN. All at - RULYANI SIKAR, LCHHMANGARH RAJASTHAN - 332028.

LSO AT: 27 BRAHMANO KA MOHALLA THEHSIL LAKSHMANGARH RULYANI SIKAR, RAJASTHAN.

Demand Notice Dated : 22-MAY-2024, Date of Possession : 14-Nov-24
mount of Demand Notice : Rs. 3,77,429/- as on 07-05-2024

S —

Details of Property : ALL THAT PIECE AND PARCEL OF RESIDENTIAL PLOT PROPERTY (ADMEASURING 345
Q FT) SITUATED IN PATTA NO. 75, VILLAGE RULYANI, G.P.- RULYANI P.S.- NECHHAWA, TEHSIL DISTT. SIKAR
RAJASTHAN - 332026. LAXMANGARH, BOUNDARIES:- EAST: AAM RASTA, WEST: PROPERTY OF GATTU KHAN,
ORTH: PROPERTY OF MR. MOHAN KHAN, SOUTH: AAM RASTA.

Name & Address of Borrower/Co-Borrower : 1. KUNANKI DEVI W/0 KISHNA RAM, 2. KISHNA
RAM S/0 CHOTTU RAM JAT, 3. REKHA RAM S/0 KISHANA RAM, 4. NORAT RAM GODARA S/0
KISHANA RAM, 5. DEEPA RAM GODARA C/0 KUSHNA RAM, All at - 194, KINSARIYA, GODARO KA BAS
EH. PARBATSAR, DISTRICT NAGPUR, RAJASTHAN-341512 (INDIA). Sr. no. 4 & 5 - JAT KA MOHALLA,
KINSARIYA, NAGUAR, RAJASTHAN-341512.

N

q_._r.

emand Notice Dated : 22-MAY-2024 , Date of Possession : 13-Nov-24
mount of Demand Notice : Rs. 4,21,451/- as on 07-05-2024

Details of Property : ALL THAT PIECE AND PARCEL OF HOUSE PROPERTY PATTA NO. 38, SITUATED AT
ILLAGE KINSARIYA, TEHSIL PARBATSAR, DIST. NAGAUR (RAJ.) AND BOUNDED WITH DIMENSION AS
NDER:- EAST: PUBLIC WAY AND HOUSE OF TEJA RAM, WEST: HOUSE OF AMRA RAM, NORTH: HOUSE OF
HURA RAM S/0 CHOTHU RAM, SOUTH: HOUSE OF MAHAVEER SINGH S.0 HEER SINGH.

Name & Address of Borrower/Co-Borrower : 1. BHAGOTI W/0 OM PRAKASH, 2. OM PRAKASH
/0 KHAIRATI, 3. RAHUL S/0 OM PRAKASH. All at - WARD NO. 12, DHOD, SIKAR, DHOD, RAJASTHAN-
32002. ALSO AT: PATTA NO. 60 SITUATED AT VILLAGE DHOD TEHSIL DHOD DISTRICT SIKAR (RAJ) 332002.

U
B

.

emand Notice Dated : 22-MAY-2024, Date of Possession : 18-Nov-24
mount of Demand Notice : Rs. 4,35,648.00/- as on 07-05-2024

Details of Property : ALL THAT PIECE AND PARCEL A RESIDENTIAL PROPERTY PATTA NO. 60 SITUATED AT
ILLAGE DHOD TEHSIL DHOD DISTRICT SIKAR (RAJ) 332002 MEASURING:-138.12 SQ YARD. (HERE IN
REFERRED TO AS THE SAID PROPERTY). EAST: PLOT OF DEEPAKARAN, WEST: COMMUNITY BHAWAN, NORTH:
HOUSE OF NARURAM, SOUTH: AAM RASTA.

Name & Address of Borrower/Co-Borrower : 1. PREM DEVI W/0 RATAN LAL BAIRAWA, 2. RATAN
AL BAIRAWA S/0 MANGI LAL BAIRAWA, Both At - PANOTIYA, BHILWARA, RAIPUR, RAJASTHAN-

S —

L

HERO HOUSING FINANCE LIMITED
Contact Address: Bullding Mo, 7. 2nd Floor, Cameenily Canter, Basani Lok,
‘wz=ant Yinar, New Dali- 1109057, Regd. Offica: 48, Community Cantre, Besanl
Lok, Vasant Vimar, New Dabi- 110057

&

11803. ALSO AT :- 212, BHILO KA BAJAR PANOTIYA, TEHSIL RAIPUR, RAJASTHAN-311803.

S o T T E=

emand Notice Dated : 10-JUNE-2024 , Date of Possession : 13-Nov-24
mount of Demand Notice : Rs. 4,32,784/- as on 28.05.2024

Details of Property : ALL THAT PIECE AND PARCEL RESIDENTIAL PROPERTY PATTA NO. 23. VILLAGE

HeroHousing Phone: 01745267000, Toll Free Number: 1200 212 B200
Finance Emaif: ms‘.:mermra%hmhﬂ.:m Wiebesite: wanw herchousinglinance.com
[N: UBS920L 201EPLCI0T 48

POSSESSION NOTICE (FOR IMMOVAELE FHDFEHT"I"}

1As par Appandix IV read with rule &[1) of the Security ntarest Enforcement Rules, 2002)

Wharass, the undersignad being Iba Authorized Cificar of the Hara Howsing Finance Lim@ad, undar
ihe Secudlization and Reconstruction of Foancial Assels and Enforoament of Securdly Inerpst Acl
2002 end in exerciza of powars canfarmed under sectian 13012 ragd with nula 3 of the Sacurity Inderest
[Enforcamant) Rules, 2002, issised 3 demand nalices &5 menboned below caling upon B Barmresrs
io repay the amount manboned in the notice wilhén B0 days from the data of the =ald nobice.

The Beeroswer, Raving Raled b repay thie amounl, nolice is heroty goadn & e boerowes, in pasticuiar
ard the public, in ganaral, that the undemsigned has faken possession of the property deseibed
herain bedaw in gxercise of powars canfarnad on kim under section 13(4) of the said Acl read with rule
B of the sai) Rules

The barower, i parlicdarn, and e public in gararal, ara hereby cauliomed not o daal with the
property and @0y dealings with (he propery wil b= subject b the eharge of the Harg Housng Finance
Limetad. far an amourd referred to balaw aleng wih interast tharaon and penal interast. charges, costs
et from date mentioned bakow

The borrawer's aterdian is irviSad 3o provisions of sub- saclion (8) of Sachicn 13.of the Act, in respect
of timie avadable, 1o edeam he Sebured assels

PANOTIYA. GRAM PANCHAYAT-NATHDIYAS. PANCHAYAT SAMITI-RAIPUR. DISTRICT BHILWARA (RAJ.)
DMEASURING 1353 Sg. FT. AS BOUNDARIES:- EAST: OWN PROPERTY, WEST: PUBLIC WAY, NORTH: PUBLIC
AY, SOUTH: DALU LAL / MANGI LAL BAIRWA.

T

Name & Address of Borrower/Co-Borrower : 1. SHRAVANI W/0 BADRI PRASAD, 2. BADRI PRASAD
/0 MANGU RAM, 3. HARPAL S/0 BADRI PRASAD, 4. SUMAN DEVI W/0 HARPAL, Sr. No. 1 &4 - WARD
NO. 5, JURATHRA, SIKAR, RAJASTHAN-332402, Sr. No. 2 &3 - 49, JURATHRA, SIKAR RAJASTHAN-332402

—

emand Notice Dated : 10-JUNE-2024 , Date of Possession : 13-Nov-24
mount of Demand Notice : Rs. 3,36,439/- as on 28.05.2024

Details of Property : ALL THAT PIECE AND PARCEL A RESIDENTIAL PROPERTY PATTA NO. 89 SITUATED AT
ILLAGE JURATHDA TEHSIL & DISTRICT SIKAR (RAJ). 332402 MEASURING:- 233.58 SO YARD. (HERE IN
REFERRED TO AS THE SAID PROPERTY). BOUNDARIES:- EAST: HOUSE OF SHISHPAL & HARPAL, WEST: AAM
RASTA, NORTH: AAM RASTA, SOUTH: PUBLIC CHOCK & RASTA.

— =T

Name & Address of Borrower/Co-Borrower : 1. SHRAWANI W/0 GIRDHARI LAL, 2. GIRDHARI LAL
/0 LALA RAM, Both Also at - WARD NO. 10, DANTUJALA, BHAMU BADA, SIKAR, RAJASTHAN-332318.
LSO AT:- 200, PANNA BASA-A DANTUJALA, TH. LAXMAN GARH, DIST. SIKAR RAJASTHAN.

O] B &G =]

Demand Notice Dated : 10-JUNE-2024, Date of Possession : 13-Nov-24
mount of Demand Notice : Rs. 3,25,727/- as on 28.05.2024.

il Wbttt e S8 eyl o “'“tc:'m"“““““m
[ ta fil &k par
Mitice Plysical)
HHFDELHOLU Gaurav Ahuja, 100072024, 14412024
19009001242 | Rajni Wio Gaurav Ahuja, Gaurav | Rs, 20.97,30%) as on [Symbalk)
Ahja dinbe 1610712024

Details of Property : ALL THAT PIECE AND PARCEL A RESIDENTIAL PROPERTY PATTA NO. 13 SITUATED AT
ILLAGE DANTUJALA TEHSIL LAXMANGARH DISTRICT SIKAR (RAJ.). 332318 MEASURING:-300.00 SQ YARD.
(HERE IN REFERRED TO AS THE SAID PROPERTY). BOUNDARIES:- EAST: LAND OF KESHAR DEV S/0 GOPAL,

Description of Secured AsseisAmmoevable Properies | Fraehold Bull-Uig Proparly Baaring Mo. 306,
In Block- B, Gaii Ma.3, Entira Thind Floor Weh Rosf Rights, Dut OF Bhasra Na. 20, Situated In The &rea
Of Villags — Bharcda, Colony Known As Majliz Park, Delhi - 110033, Area Measwring a0 5q. Yds.
l.e. 41.80%5 Sq. Mbrs, Bounded By: Modh: Proparly No. 354, Easl: Remaining Hall Parian Of The
said Prapesty, South: Road, Wast: Prapariy W, B-305

EST: AAM RASTA, NORTH: JUGAL KISHOR S/0 LALARAM BALAI, SOUTH: SUBHASH S/0 JESHARAM JAT.

Name & Address of Borrower/Co-Borrower :- 1. SUMAN DEVI W/0 PRAHLAD SINGH, 2. PRAHLAD
/0 PHOOLA RAM, 3. SHARVANI DEVI W/0 PHULA RAM, 4. PHULA RAM S/0 BUJARAM. All at -

|
HHFDELHOL1900 Amil Kumar Garg, 1ei0TI2024, 141112024 BASTI, POSANA TH. UDAIPURWATI, JHUNJHUNU, RAJASTHAN. Sr. no . 3 & 4 also at - 82 POSANA TEHSIL
s EH T Auhiak Gary Re- 2L U708 2eon | (Symbolic) UDAIPURWATI, DISTRICT JHUNJHUNU, RAJASTHAN.
LIPL19000006085 | date 1610772024

ARD NO. 2, POOSANA, UDAIPURWATI. JHUNJHUNU, RAJASTHAN - 333022. Sr. no. 1 also at - 78, JAT

P U] CcrP =02 = =0 20|

; e ¢ Entire Fast Floor Wilhoul Roof Rights Of
EI.-'||| Ur.l Pfu-;]l]rl'.l E&mug I"-L:- G 132 ..:lrrl h.rl}-?l I'-'Iﬁa.!-urr'xJ 130 Sa.yids., Oul OF Khasra Mo, 345 Min
Filted Wth Eleciric & Waler Meters Situated In The Area Of Village Mamoorpur, Dalhi Alangwith
Jaal & Staircase Are Common From Ground Floor To Upper Stair Abadi Known As G-Block,
Punjabi Colony, Narela, Debhi-110040, Within The Limits Of Med & Township Marela, Dalhi-110040.
Property Bounded By: Eash Proparty OF Sl Shanll Divi, West: Properly OF 25, Devinder, North;
Arva Samal Mandir, South; Slaircase A Rasta

emand Notice Dated : 10-JUNE-2024 , Date of Possession : 18-Nov-24
mount of Demand Notice : Rs. 1,07,881/- as on 28.05.2024

Details of Property : ALL THAT PIECE AND PARCEL A RESIDENTIAL PROPERTY, PATTA NO. 12, SITUATED AT
ILLAGE POSANA TEHSIL UDAIPURWATI, DIST. JHUNJHUNU RAJASTHAN, TOTAL ADMEASURING AREA 142.43
g. YARDS, BOUNDARIES: EAST: RASTA & JORAWAR SINGH, WEST: PUBLIC KUP, NORTH: SUKHVER & JAGDISH,
OUTH: KURDARM OTHERS.

W‘

Name & Address of Borrower/Co-Borrower :- 1.SHARDA DEVI W/0 JAGDISH PRASAD, 2. PAWAN

KUMAR S/0 JAGDISH, Both At - WARD NO. 7. RAHNAWA, SIKAR, RAHNAWA, RAJASTHAN - 332401. Sr. no

HHFLAXHOW2 300 The Legal Heérs of Kamal 050T/20:24, 151024
0043622 I Kishar, Re. 0,30 BA5L a5 on {Symbalic)
Madhu Bala date BROTIH024
Description af Secured ggumlmmgﬂbie Propertias @ Fial Ne, F-3, LG, Firgt Floor Withous Rocd

Rinfils Fear LHS Poron, consisting af ane drawingidining rogm, pne bedroam, one tokel, one kilchen
and one baleomy having tohel & covered area measuning 450 Sg. f Le 41,805 2, mirs corstucted on
Flat ko C-1028, DLF Ankur Yikar, Village Sadullabad |, Pargana & Tehsl Lomd, District
Ghaziabad-20#102, Bounded By- North; Plot Mo, MM 40, East; Fat Mo, F-d. 7 Pol Neo C-1028
South: Entnyi Flat N, F-21 40 A witls roiad, West: Flot No. C-1/27

e e e S i =

also at - ALSO AT:- H. NO. 102, HARIJAN BASTI RAHANAVA, VILL. RAHNAWA MADHOPURA, THE. LAXMAN
ARH, DIST. SIKAR, RAJASTHAN.

G

R =

emand Notice Dated : 10-JUNE-2024 , Date of Possession : 18-Nov-24
mount of Demand Notice : Rs. 4,17,360/- as on 28.05.2024

Details of Property : ALL THAT PIECE AND PARCEL RESIDENTIAL PROPERTY PATTA NO. 23 SITUATED AT
ILLAGE RAHNAWA TEHSIL LAXMANGARH DISTRICT SIKAR (RAJ). 332401 MEASURING:- 276.50 SQ YARD.
[HERE IN REFERRED TO AS THE SAID PROPERTY). BOUNDARIES: EAST: HOUSE OF POKHAR MAL S/0

HHFHSPHOUZZD Ruohit Duibey, 22/07/2024, 1511172024
O0Zaze Pratima Rs. 3286607/ a5 on [Symbalic)
¥ifle of Rohit Dubey data Z2I0TIH24
Description of Secured Assetsiimmovable Properties: Entira Bult Up Freshosd Property On Ground

Floor Without Rood Rights Land Aras Massurning 71886 Sg_ Mirs (774 Sq. Fi} A Rarl OF Bulbp Propsany
Beanng Mumicpal Mo, 2521 &nd 2522 In Ward Ko, £l Situated A% Bastl Puniabian Subz! Mandi
Ghantaghar, Mew Dalhi-110007, Bounded By: Morth; Other Properly Mo, 2520, East: Gal 13 Ft
South: Gali B Ft., West; Oriher Prooerty Mo, 2523

RAJURAM, WEST: RASTA AAM, NORTH: HOUSE OF HARI SINGH S/0 NARAYAN RAM, SOUTH: HOUSE OF
PHOOLARAM S/0 POKHAR MAL TOTAL AREA:- 2488.50 SQ. FT.

Place : Rajasthan, Date : 20.11.2024 Authorised Officer, SUPREME HOUSING FINANCE LIMITED

HHFNSPHOUZ20 | Muneesh Bumar, 21/08/2024, 141172024
DO030644 Mikki Devi Rs. 2728487 as on [Symbalic)
dabe 2I0EE024

Description of Secured Assetsfdimmoveble Properties; Bull Up Uppar Ground Floar, Withaut Rocd
Righls, Flai Mo. 3 (Easlern Side. Middla Parion Or Rhs Middle) Area Measwring 55 5q. Yds Tower- O
Praamber, Curl Of Built Up Property Bazaring Flot Mo, 3-E & 4-E Qut O Khasra No- 590 & 631, Village
Hawada, Nawada Extension, Biock- B-4, Uttam Magar, New Delhi-110055%. Bounded By: Morth:
Rhs Raar Sida Linit  Other Properly, East: Gali, South: Front Rhs Uni! Road 18 F, West: Slar Caze
And Lift! Olkar Propesty

Darber:- 20-11-2024, Placa:-

Dedhi'NCR Sdi-, Autharesad Officer, For Hand Housing Finance Limited

New Delhi
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